
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 993 OF 2024 

 

IN THE MATTER OF: 

IN RE: NEWS ITEM TITLED “PACKAGE WHERE HAS THE 

PLACTIC WASTE DISAPPEARED” APPEARED IN THE TIMES OF 

INDIA DATED 30.07.2024 

 

INDEX 

S. No. Particulars Page Nos. 

1.  STATUS REPORT ON BEHALF OF 

RAJASTHAN STATE POLLUTION 

CONTROL BOARD (RSPCB) 

 

2.  ANNEXURE – A 

CPCB has issued letters to department of 

lndustries/State Authorities dated 06.03.2024 

 

3.  ANNEXURE – B 

RSPCB has also issued letters to Industries & 

Commerce Department, Jaipur dated 03.04.2024, 

30.05.2024 & 02.12.2024 

 

 

 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Through its Counsel 

Nishant Awana 

Advocate 

A-320, 1st Floor, Defence Colony, New Delhi-110024 

Ph- 011-35550654, +91-7838760760 

nishantawana@outlook.com 
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Date: 13.12.2024 

Place: Delhi 
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ANNEXURE – B
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